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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

0.A.NO. 592/2019

In the matter of:

Jagpal Singh Yadav ...Applicant

Versus

Ministry of Environment & Others ...Respondents

ADDIONAL STATUS REPORT ON BEHALF OF DELHI
POLLUTON CONTROL COMMITTEE WITH RESPECT TO
ORDER DATED 20.09.2019.

1. That Delhi Pollution Control Committee has filed its action taken

report in the above referred matter in compliance with the order
dated 11.07.2019 on 17.09.2019 via email, which is available on
the records of This Hon ble Tribunal.

. That during the hearing held on 20.09.2019, it was alleged by the
applicant that after the action was taken, the seal was broken and
illegal activity had restarted. This Hon’ble Tribunal directed to take
further appropriate action and file a further factual action taken
report.

. That, a team comprising of officials of SDM (Punjabi Bagh),
DPCC, and Delhi Police visited the site on 14.11.2019. Following
are the observations of the inspecting team:

a) During the visit the premises was found sealed and no industrial

activity was found at the property. On enquiry it was found that




©

some miscreants/locals might have tampered with seal. A
complaint/FIR/DD No. 51A dated 08.08.2019 and DD No. 98-
A dated 25.08.2019 was lodged at Police station Paschim Vihar
(West) regarding breaking of seal. The property was again

closed down on 25.08.2019.

b) The conditions at site as well as local enquiry revealed that no
industrial activity has been carried out at the premises since
long. Some rickshaw pullers park their rickshaws in the
property and are having their residences there.

Copy of the inépection report dated 14.11.2019 alongwith

photographs taken during the inspection is enclosed herewith as

Annexure-1(Colly).

4. That, a Diary register entry of Delhi Police has been received by
Delhi Pollution Control Committee regarding PCR Call/DD Entry.
Copy of Diary register entry of Delhi Police is enclosed as

Annexure —2.

5. That DPCC had imposed Environmental Damage Charges (EDC)
on the unit. As EDC has not been deposited by the unit, a recovery
certificate has been issued to SDM to recover the EDC as land
revenue.

The action taken report may kindly be taken on record. The DPCC
further undertakes to abide by the decision of This Hon' ble Tribunal

in this regard.
W

(Sanjay Vatts)
Environmental Engineer
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INSPECTION OF PREMISES OF SH.KRISHAN PAL. KH. NO. 292/2,
~ SAYED NAGLOI, FIRNI ROAD, DELHI-110041

A team comprising of officials of SDM (Punjabi E;agh), DPCC, MCD and

* Police visited the site on 14.11.2019. The premises was found sealed and
no indﬁstriai activify was found at 'th_é propérty.
On enquiry it was lfound that some'miscreants/locals might have tampered
_with seal. A complaint/FIR/DD No.51A dated 8.8.2019 and DD No. 98-A
dated 25.8.2019 was lodged at Police station PaschimVihar(West)
regérding breaking of seal. The property was'again sealed by officials of
SDM(PB) on 25/08/2019 | | ‘
The conditions at site as well as local enquiry reveals that no Industrial
activity is carried at the premises. Some ricksha:w pullers park their

o ricksh_a_ws in the property and are having their residences there.
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